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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
NEW DELHI
O.A. NO. 430 OF 2022
IN THE MATTER OF
Mahesh Prasad. ... APPLICANT
VERSUS

The State of Bihar &ors.. .... RESPONDENTS

FACTUAL AND ACTION TAKEN REPORT ON BEHALF OF JOINT
COMMITTEE CONSTITUTED VIDE ORDER DATED 18.07.2022
PASSED IN O.A. NO. 430 OF 2022.

I, S. Chandrasekhar, aged about 44 years, Son of Mr. S. Subramani, residing at B-
202, Amarkunj Apartment, Vivekanand Marg-Patna-800013, do hereby solemnly

affirm and state as follows: -

1. That I am posted as Member Secretary, Bihar State Pollution Control
Board, Patna and as such I am well aware of the facts and circumstances of
the present matter. I am competent and duly authorized to swear the

present affidavit.

2. That the instant matter has been registered as an original Application on a

letter written by the applicant to the Hon’ble Tribunal that discharge of



waste water of entire city of Aurangabad, Bihar, through constructing a
huge drain joining Son nadi and digging of soil from both the banks of Son
Nadi for use by brick-kilns and thereby causing damage to the riverine

ecology and destabilization of river banks through erosion.

. That the instant matter was last heard on 18.07.2022 when the Hon’ble

Tribunal was pleased to constitute a joint committee comprising of
Principal Secretary, Department of Water Resources, Government of
Bihar, State PCB, Executive Officer, Municipal Council, Daudnagar and
District Magistrate, Aurangabad, to undertake site visit and look into the
grievances of the applicant and verify the factual position and file a factual
and action taken report. The State PCB was made nodal agency for

coordination and compliance.

. That pursuant to passing of the order State PCB vides its Memo No. 2453,
dated 27.07.2022, fixed the date of meeting of joint committee on
03.08.2022 so that the day and date of the site visit may be finalized and
necessary steps towards compliance of the Hon’ble Tribunal order may be

taken in time bound manner.

A copy of Memo No. 2453, dated
27.07.2022 is annexed and marked

as Annexure-1.



5. That on day of joint committee meeting, inter-alia, it was decided that on
08.08.2022 site visit will be undertaken.

A copy of minutes of meeting dated

03.08.2022 is annexed and marked

as Annexure-2.

6. That following members of the joint committee undertook the site visit:-

(a) For Principal Secretary, Department of Water Member
Resources, Government of Bihar, Sri Priya Ranjan,
Executive Engineer, Irrigation Division ,
Daudnagar, Distt.-Aurangabad

(b) Bihar State Pollution Control Board through Sri Member

(Nodal Agency)

A K. Gupta, Regional Officer, Gaya.

(¢) District Magistrate, Aurangabad through Sri Member
Priyabrat Ranjan, Additional Sub-Divisional
Magistrate, Daudnagar, Distt.-Aurangabad

(d) District Magistrate, Aurangabad through SriVikash Member
Kumar Paswan, Mineral Development Officer,
Distt.-Aurangabad

(e) Sri Sanjay Upadhyay, Executive Officer, Municipal Member

Council, Daudnagar Distt.-Aurangabad

On site visit, the joint committee learnt that the alleged drain is being
constructed from Paswan Chowk to Anchha Baha and the said drain will

carry sewage water of Ward No. 08, 09, 20, 21, 22, 23, 24 & 25. The drain



is made of concrete of size 4feet x 4 feet, length 3600 feet. Further the
dispersing point (last point of the drain) of waste water contained in drain is
2.5 km from the main stream of Son River and as such there is less
possibility of the drain water contaminating Son River.
At the time of inspection, it was found that the waste water of drain was
within 100m from dispersing point. The construction of the said drain was
very essential, as in the absence of an outlet, the water from the arterial drain
used to overflow on Paswan Chowk , an important road of Daudnagar town,
making life of the people of the town miserable and commuting very difficult
throughout the year.
The joint committee also inspected brick-kilns, at the time of inspection, the
brick-kilns were closed due to rainy season and no evidence was found of
digging soil from the banks of Son River.
However, it was noticed that there is no sewerage network and STP for sewage
management at Daudnagar Parisad area (town) and the establishment of STP is
in DPR stage and BUIDCO is the nodal agency for the same.
A copy of the report of the committee with
photographs is annexed and marked as

Annexure-3.

. That the committee has following recommendations: -

Q) Urban Development and Housing Department and Daudnagar Nagar
Parisad, Aurangabad may be directed to provide sewage network and
construct a sewage treatment plant for treatment of the sewage water of

Daudnagar at the earliest.



(i) Mineral Development Officer, Distt.-Aurangabad may be directed to
check digging of soil from the banks of Son River for use by the brick

kilns and thereby causing of damage of the River ecology.

. That from the committee report it appears that the allegation levelled by
way of letter petition are not true and that the alleged drain is not falling in

Son River and there is no digging of soil by brick-kilns.

. That I have read the contents of the affidavit and have understood the

same.

DEPONENT



(i)  Mineral Development Officer, Distt.-Aurangabad may be directed to
check digging of soil from the banks of Son River for use by the brick

Kilns and thereby causing of damage of the River ecology.

8. That from the committee report it appears that the allegation levelled by
way of letter petition are not true and that the alleged drain is not falling in

Son River and there is no digging of soil by brick-kilns.

O That 1 have read the contents of the affidavit and have understood the

same.

DEPONENT /
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Annexure-3 10
Factual and Action Taken Report by the Joint Committee

In the matter of O.A. No. 430/2022- Mahesh Prasad vs State of Bihar-in compliance with
the order dated 18.07.2022 by Hon'ble National Green Tribunal, Principal Bench, New
Delhi.

Date of Inspection: 08 August, 2022

In Compliance with the order dated 18.07.2022 by the Hon'ble National Green Tribunal
(NGT), Principal Bench, New Delhi passed in the matter of O.A. No. 430/2022 Mahesh
Prasad vs. State of Bihar, a team was constituted for joint inspection of discharge of waste
water of entire town of Daudnagar, District Aurangabad, Bihar through constructing a huge
drain joining Son River and digging of soil from both the banks of Son River for use by the
brick kilns. The joint inspection team comprised of following membars:-

1. The Principal Secretary, Department of Water Resources, Member
Government of Bihar through Sri Priya Ranjan, Executive
Engineer, Irrigation Division , Daudnagar, Distt.-Aurangabad
2. Bihar State Pollution Control Board through Sri A.K. Gupta, Member
Regional Officer, Gaya. (Nodal Agency)
3. District Magistrate, Aurangabad represented through Sri Pri- Member
yabrat Ranjan, Additional Sub-Divisional Magistrate, Daud-
nagar, Distt.-Aurangabad

4. District Magistrate, Aurangabad represented through Sri Member
Vikash Kumar Paswan, Mineral Development Officer, Distt.-
Aurangabad

5. Sri Sanjay Upadhyay, Executive Officer, Municipal Council, Member

Daudnagar Distt.-Aurangabad

The inspection team inspected the following issues alleged in the complaint:-
i) Discharge of waste water of Daudnagar through constructing a drain.
i) Digging of soil from both banks of Son River for use by brick kiln.

Introduction of the Sone River:

Sone River (also spelt as Son) is the second largest southern tributary of the Ganges
next to Yamuna River. The Sone originates near Amarkantak in Madhya Pradesh. The
Sone enters the state of Bihar at the tri-junction of Palamu (Jharkhand), Mirzapur (U.P.)
and Rohtas (Bihar) districts.

The Sone has a steep gradient with quick run off and ephemeral regimes, becoming
a roaring River with the rain-waters in the catchment area but turning quickly into a
fordable stream. The Sone, being wide and shallow, leaves lots of sand and disconnected
pools of water in the remaining parts of the year.

Daudnagar Nagar Parisad, Aurangabad:

Total geographical area of Daudnagar Nagar Parisad is 14 km? with 9523 households and
population of 52364 as per census 2011. There are 27 wards in the town. The Population
density of the town is 3751 persons per km? The source of water supply is ground water.
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Drainage/Sewerage System & STP: There are Six (06) major drains namely Slaughter
House Road Drain, Baluganj Drain, Church Drain, Lakhan Road Drain, Surti ka pool &
Paswan Chowk to Son Tarai Drain. The aforesaiddrains disperse in the Low lying area.
The total sewage/waste water discharge through aforesaid drains have been assessed to
17.8829 MLD. There is no sewerage network & STP for sewage management at Daudna-
gar Nagar Parishad area. The details of the drains are hereunder:-

Sl Name of drain Recipient

No.

1. Slaughter House Road Drain (Ward no- | Low lying area in ward no-16
16)

2. Baluganj Drain (Ward No-02,03) Low lying area in ward no-03

3. Church Drain (Ward No-08, 09) Meets at Paswan Chowk to

4. Lakhan Road Drain Sone Tarai Drain in ward no-

5. Surti Ka Pool Drain (Ward No-22) 01

6. Paswan Chowk to Son Tarai Drain Low lying area at Anchha Ba-
(Ward No-01,04) ha ward no-01

Inspection:

The team conducted inspection of different drains situated at Daudnagar Nagar
Parisad, Aurangabad.
Findings of the inspection team;

i)  The alleged drain in question have been constructed at Daudnagar Nagar
Parisad, Aurangabad initiated from Paswan Chowk (Ward No.1) to Anchha Ba-
ha (Ward 01) of the Nagar Parisad, Daudnagar for discharge of sewage
water of Daudnagar Ward No0.08,09,20,21,22,23,24 & 25.

i) This drain passes through Kali Mandir, Bhootnath Mandir and Ganinath Mandir
Road Ward No.01 & 09.
iii)  This drain is made of concrete of size 4feet x 4feet, length 3600 feet.



vi)

vii)

viii)

Xi)
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The waste water from the aforesaid drain disperses within the hundred meter in
Low lying area at Anchha Baha/ Dhobi Ghat (in Ward No. 01).
The distance of dispersing point is approx 2.5 Km. from the main stream of Riv-
er Son. The alleged waste water through drain in question may meet the River
only at the time of unprecedented flood time .
At the time of inspection, it was found that the discharge water of the concerned
drain was confined to a radius of approximately 100 meter from the discharge
point without any possibility of contaminating the River water.
The drain construction was also very essential . As in the absence of an outlet,
the water from the arterial drain used to overflow on Paswan Chowk , an im-
portant road of Daudnagar town, making life of the people of the town misera-
ble and commuting very difficult through out the year.

There was no other alternatives,
There is no sewerage network and STP for sewage management at Daudnagar
Parisad area (town).
The Process of establishment of STP is in DPR stage and BUIDCO (Bihar Urban
Infrastructure and Development Corporation ) is the nodal agency for
commissioning the same.
The team also inspected brick kiln. At the time of inspection the brick kilns were
found closed due to rainy season (This is a seasonal unit in this area). At the time
of inspection, no evidence had been found to digging of soil from the bank of
Son River.
As Informed by Mineral Development Officer, Aurangabad there are 16 bricks
kiln situated at Anchal:- Daudnagar, Distt-Aurangabad

Mata Int Udyog, Sri Rajesh Kumar, Mauza- Mahavar (Kera)/Daudnagar

Sona Int Udyog, Sri Shyam Nath Kumar, Mauza-Arai/Daudnagar

Laxmi Int Udyog, Pro-Sunil Kumar,Mauza-Anchha chauras, Daudnagar

Kumar Int Udyog, Pro-Sri Rashim Singh,Mauza-Babu Amauna

Kajal Int Udyog, Sri Naresh Prasad Singh,Mauza-Thakur Bigha/Daudnagar

Ratan Int Udyog, Sri Pawan Kumar,Mauza-Beladhi/Daudnagar

Ganesh Bricks, Sri Rubi Kumar Singh ,Partner, Mauza-Ramnagar/Daudnagar

Baba Int Udyog, Sri Vijendra Verma,Mauza-Kera/Daudnagar

© © N o g A W N

Shivam Int Chimani Bhatta, Sri Rajeshwar Singh,Mauza-Thakur Bigha/Daudnagar

-
©

M/s R.T.S Int Udyog, Pro-Sri Niraj Kumar, Mauza-Anchha/Daudnagar

-
Lo

Makan Int Bhatta, Sri Yogendra Prasad, Mauza-Kera/Daudnagar

-
N

Kera Int Udyog, Md Muslim Husain, Mauza-Kera/Daudnagar

[
w

Birai Int Udyog,Sri Janeshwar Kumar Singh, Mauza-Birai/Daudnagar

[
e

Kajal Int Udyog ,Sri Naresh Prasad Singh, Mauza-Guma Narayan Bigha/Daudnagar

=
ol

Arai Int Udyog, Sri Mukesh Kumar, Mauza-Arai/Daudnagar

[
o

Birai Int Udyog, Sri Janeshwar Kumar Singh, S/o-Late Teka Singh, Vill-Birai, P.o-
Arali, P.s-Daudnagar, Distt-Aurangabad, Pincode-824113
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Recommendations

) Urban Development and Housing Department and Daudnagar Nagar Parisad,
Aurangabad may be directed to provide sewage network and construct a sewage
treatment plant for treatment of the sewage water of Daudnagar at the earliest.

i) Mineral Development Officer, Distt.-Aurangabad may be directed to check
digging of soil from the banks of Son River for use by the brick kilns and there-
by causing of damage of the River ecology.

(Sanjay Upadhyay), (Vikash Kumar Paswan), (Priyabrat Ranjan),
Executive Officer, Mineral Development Officer, Additional SDM,
Municipal Council, Distt.-Aurangabad Daudnagar,.Distt.-Aurangabad

Daudnagar Distt.-Aurangabad

(A.K. Gupta), (Priya Ranjan),
BSPCB, Patna, Executive Engineer,
R.O. Gaya. Irrigation Division ,

Daudnagar, Distt.-Aurangabad
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Recommendations

) Urban Development and  Housing Departiment and Daudnagar Nagar Parisad,
Aurangabad may be directed 1o provide sewage network and construct a sewage
ireatment plant for treatment of - the sewage water of Daudnagar at the earliest.

) Mineral Development Officer, Distt.-Aurangabad may be directed (o check
digging of soil from the banks of Son River for use by the brick kilns and
thereby causing of damage of the River ecology.

\ud
zikel i 7 s
(Sanyay Upadhyay). (Vikash f n). (Priyabrat Ranjan),
Executive Oficer, Mineral Development Officer. Additional SDM.
Mumicipal Council, Distt.-Aurangabad Daudmpr,DistL-Aurmgnbad
Daudnagar Distt-Aurangabad
\s N e
\ ,{,'\' ==
(A K. Gupla), (Priya ngg
BSPCB. Patna, Executive Epgineer
RO. CGoya Lrigation Division ,

Daudnagar, Distt.-Aurangabad
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Photographs during inspection regarding O.A. No. 430/2022
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August 8, 2022
25.029563333333332N 84.38654833333334E

August 8, 2022

.02933833333333N 84.38665833333334E
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Latitude: 25040166
Longhude: 84 402681
“Elevation 854346 m
hoourcy 45m






